
MARCH 17, 1992 

STATEIENT-II 

Details 01 Commission Payable by Sugar Faetories to Sugan::ane GtoMn Cooperative 
Societies in DifffH'I!n States, as on January, 1992. 

1. Bihar 15 Paise per quintal of cane 

2. Haryana 50 Paise per quintal of cane 

3. Madhya Pradesh 8 Paise per quintal of cane 

4. Punjab 50 Paise per quintal of cane 

5. Uttar Pradesh 5% on Statutory Minimum Price of sugarcane. 

(Based on information furnished by State Governments. In respect of other States, as per 
infomation available, the above commission is not being levied. 

Putlckle. In Dalry..ct Agrlculluntl 
ProcIucts 

3307. SHRilOKANATH CH-
OUDHURY: 

SHRI BHUPINOER SINGH 
HOOOA: 

WiI the Minister of HEAl. TH AND 
FAMILY WELFARE be pleased to stale: 

(a) whether any steps have been taken 
. to moniIor the level 01 pesticides and other 
such harmful substances in dairy and agri-
cultural products in diffenN1l parts of the 
country; 

(b) if so, the detaits thereof; and 

(e) if not, the reasons therafor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEAlTH AND FAML Y 
WElFARE (SHRIMATI D. K. THARADEVI 
SI)I)HARTHA): (a) 10 (e). Under the pr0vi-
sions 01 the Pnwention of Food Adulteration 
Id. 1954 and Rules madIt 1henIunder, sat. 
..... lC8lim1sof pesticide and oIher harm-
ful subetancaa residtIes in dairy and ~ 
1UrIII producIs have been IIIid ~. 

The StateNnion T errilory Governments 
have time and again been requested to keep 
strict vigil on quality of tood sold in the 
markets. 

Montrul Protocol on CFCs 

3308. SHRI MUKUl BAlKRISHNA 
WASHIK: Win the Minister of ENVIRON-
MENT AND FORESTS be pleased to state: 

(a) the details of the Montreal Protocol 
and the signatories of this intemationaltreaty 
to phase out the production of suspected 
ozone-depleting chlorof luorocarbons 
(CFCs); and 

(b) the position of India in that regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND f0R-
ESTS (SHRI KAMAl HATH); (a) Copies of 
the Montreal P1OtDcoI aIongwilh the amend-
ments to the Protocol adopted during lon-
don meeting or the Parties in June, 1990 are 
available in Partiament Lbrary for r .... nce 
by Han".. Members. The details of the 
countries which have signedlndliedlac-
cededlapprovedl • :r.apted the Montr.aI 
PtutocoI (1987) n the AmencImenIs to the 


